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NHRC, World Vision team up to stop violence against children 

https://www.tbsnews.net/economy/corporates/nhrc-world-vision-team-stop-violence-
against-children-642170 

World Vision, an international development agency dedicated to child welfare, and the 
National Human Rights Commission (NHRC) have signed a memorandum of 
understanding to end all forms of violence against children and build a country free of 
child marriage. 

A MoU signing ceremony was held on 1 June with National Human Rights Commission 
Kamal Uddin Ahmed in the chair. 

Under this MoU, the organizations will work together for strengthening child marriage 
monitoring system based on Government's National Action Plan 2018-2030 and prevent 
violence against children and child marriage nationwide. 

They will work to make Child Marriage Prevention Committees fully operational at the 
local level. 

Alternative livelihood opportunities will be created for families prone to child marriage. 

It also aim to establish village-union-mahalla free from child marriage.  

They will work for formulating rules in the light of the Children Act- 2013 and ensure 
effective implementation of the Government's National Action Plan 2018-2030 to end 
child marriage. 

Also, they will work to establish separate Directorate for Children etc to ensure child 
rights and protection and holistic development. 

Full time member of the commission Md. Salim Reza, secretary Narayan Chandra 
Sarkar spoke. 

The event was attended by Country Director Suresh Barlett, Senior Director- 
Operations, Chandan Z Gomez on behalf of World Vision Bangladesh. Apart from that, 
officials and representatives of World Vision Bangladesh and National Human Rights 
Commission at various levels were also present. Nishat Sultana, Deputy Director 
(Advocacy) of World Vision Bangladesh moderated the event. 
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National Human Rights and Crime Control Bureau urges appointment 
of AHRC chairperson 

https://www.sentinelassam.com/north-east-india-news/assam-news/national-human-
rights-and-crime-control-bureau-urges-appointment-of-ahrc-chairperson-651926 

The role of the State Human Rights Commission, Assam in providing the necessary 
leadership and guidance to provide social justice to the people of Assam as well as to 
protect the fundamental rights is immense. 

JAMUGURIHAT: The role of the State Human Rights Commission, Assam in providing 
the necessary leadership and guidance to provide social justice to the people of Assam 
as well as to protect the fundamental rights is immense.The National Human Rights and 
Crime Control Bureau (NHRCCB), Assam has expressed concern over the non-
appointment of the chairperson as well as the full body, who are the main enablers of 
protecting human rights. 

The state chairman of NHRCCB, Nishant Thard, in a statement sent through State 
Media Officer Mrinmay Kumar Nath residing in Jamugurihat, said that the organization 
has written a letter to the Chief Justice of the Gauhati High Court seeking necessary 
step in this regard. The NHRCCB, Assam in the press release said that when the 
organization decided to contact the chairperson of the Assam Human Rights 
Commission (AHRC) to attend its state convention held recently in Guwahati as the 
chief guest, it was confirmed that the Commission is running without the chairperson 
and its full body at present. 

Nishant Thard, chairman of the NHRCCB, expressed surprise when he came to know 
about the matter. Without a permanent chairperson, how have the Assam State Human 
Rights Commission’s actions been implemented? Thard raises an important question. 
He also mentioned that the appointment of a chairperson and constitution of the full 
body is necessary not only for the smooth functioning of the Commission but also to 
rectify the current situation. So, it is considered very important to take immediate action 
in this regard. 

The National Human Rights and Criminal Control Bureau has urged the Chief Justice of 
the Gauhati High Court to take appropriate measures to ensure the early appointment of 
a suitable person in the respected post along with the full body of the Commission.  
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The NHRCCB feels that the absence of the chairman and non-formation of the full body 
severely hampers the Commission’s ability to carry out its orders with efficiency, which 
is a noticeable aspect of the Assam Human Rights Commission. This will not only erode 
the credibility of the Commission but also deprive the victims of access to justice. The 
appointment of a Chairperson and formation of its body will not only protect the rights of 
the people of Assam but will also be considered as an appropriate mechanism for 
restoring the integrity and functioning of the Assam State Human Rights Commission. 
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NHRC notice to Railways, J’khand police chief over death of 6 
labourers 

https://www.millenniumpost.in/nation/nhrc-notice-to-railways-jkhand-police-chief-over-
death-of-6-labourers-520685?infinitescroll=1 

New Delhi: The NHRC has issued a notice to the railways and the police chief of 
Jharkhand over electrocution of six contract labourers while they were installing a truss 
pole to support the overhead railway power lines in Dhanbad rail division, officials said 
on Thursday. Apparently, the incident, which took place on May 29, amounts to 
“contributory negligence” of the public servant who “failed to supervise the work of the 
contractor effectively”, and therefore, it is a matter of concern for the Commission, the 
rights panel said in a statement. The NHRC said it has taken suo motu cognisance of a 
media report that six contract labourers were electrocuted while installing a truss pole to 
support the overhead railway power line. 
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NHRC: एनएचआरसी ने रेलवे और झारखंड पुिलस Ůमुख को नोिटस भेजा, छह 

मजदूरो ंकी मौत का मामला 

https://www.amarujala.com/jharkhand/nhrc-sent-notice-to-railway-and-jharkhand-police-
chief-case-of-death-of-six-laborers-2023-06-01 

एनएचआरसी ने एक बयान मŐ कहा िक 29 मई को Šई घटना लोक सेवक की लापरवाही के समान है, जो 
ठेकेदार के काम की Ůभावी ढंग से िनगरानी करने मŐ िवफल रहे हœ। यह आयोग के िलए िचंता का मामला है। 

रा Ō̓ ीय मानवािधकार आयोग (एनएचआरसी) ने रेलवे और झारखंड के पुिलस Ůमुख को नोिटस भेजा है। 
नोिटस धनबाद रेल मंडल मŐ रेलवे की ‘ओवरहेड िबजली’ लाइन के िलए खंभे लगाने के दौरान ठेके पर रखे 

गए छह मजदूरो ंकी करंट लगने से मौत के मामले मŐ भेजा गया। रेलवे बोडŊ  के अȯƗ और झारखंड के 

पुिलस महािनदेशक से चार सɑाह के भीतर िवˑृत įरपोटŊ मांगी गई है। 

एनएचआरसी ने एक बयान मŐ कहा िक 29 मई को Šई घटना लोक सेवक की लापरवाही के समान है, जो 
ठेकेदार के काम की Ůभावी ढंग से िनगरानी करने मŐ िवफल रहे हœ। यह आयोग के िलए िचंता का मामला है। 
आयोग ने कहा िक उसने मीिडया मŐ आई खबर का ˢत: संǒान िलया है।  

 
 
खबरो ंमŐ बताया गया है िक धनबाद रेल मंडल के धनबाद-गया खंड पर िनिचतपुर रेलवे Ţॉिसंग के पास 

ओवरहेड िबजली लाइन के िलए खंभे लगाने के दौरान ठेके पर रखे गए छह मजदूरो ंकी करंट लगने से मौत 

हो गई। आयोग के मुतािबक, मीिडया įरपोटŊ  अगर सच है, तो यह मजदूरो ंके मानवािधकारो ंके उʟंघन के 

समान है। 
 
इससे पहले 29 मई को ईːनŊ सŐटŌ ल रेलवे िडिवजन मŐ ओवरहेड इलेİƃŌक खंभे लगाने के दौरान लगे िबजली 
के झटके से छह लोगो ंकी मौत हो गई थी। घटना ईːनŊ सŐटŌ ल रेलवे के धनबाद िडिवजन के िनिचतपुर रेलवे 

Ţॉिसंग की थी। कुछ कमŊचारी रेलवे के ओवरहेड इलेİƃŌक खंभे लगा रहे थे। इसी दौरान हाइटŐशन लाइन 

की चपेट मŐ आ गए। हादसे मŐ कुछ लोग घायल भी Šए थे। पीएम ने घटना पर दुख जताते Šए घायलो ंऔर 

मृतको ंके िलए मुआवजे का एलान िकया था। 
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